-

OA 515/2001 : ' :

Padri Fhanter Fapoor son of Shri Days Shankar apoor, aged akbout

.
52 years. Pes

dent of 2F3 Vaizhsli Nagar, Ajmer. Last employed

S
on the post of Hindi Superintendent, 2jmer Division, Ajmer.

b

....Applicant.
VERSUS

1. . Union of India through Seneral Mansiger, Western Failway,
Churchgate, Mumbai.

. Chief - Peraonzl Officer, Western Failway, Churchgate,
Mumbai . ’

2. Divizional Pailway Managsr, Western PFPailwsy, Ajmer

¥

Division, Ajmer.
««..Raspondents.
Mr. Shiv Tumar, Counsel for the applicant.

CORAM

Hon'ble Mr. 2.1, Agarwal, Member (Judicial)
Hon'tle Mr. AP, Magrath, Member (Administrative

ORDER

c,/////’/// PEF HON'BLE MR. S.F. AGAPWAL, MFMEER (JUDICIAL)




Heard. It appears that applicant hasz filed
represenfatlun on 11.2.7000 kut it haz noh been repliad to the

applicant so far. The learnad counsel for the applicant submits
that applicent iz ready to file fresh representation and this
OA may be digpozed of Wy giving suitable direction to
rezpondents to Aispose of the reprezentation within a specified

period by a reazzoned and speaking ordcr.

2. © In view of the submissions made hefore us, we Jdirect
respondent no. 3 to dzcide Adizpose of the reprasentation, filed

by the applicant within four weeks. by 2 reascned snd zpeaking’

order considering the grievances of -+ the applicant
sympathetically and socording to ruleg and communicate to the

applicant within fifteen days thereafter. The applicant will be
at liberty to approach the proper forum, if he feels_aggrieved

by the dizpozal of such representation.

3., With the above direction, this OA is dispesed of.

ﬂ.A f" "-‘1“0
{A.P. NAGRATH) _ . ‘ ’ (S.X. AGARWAL)

MEMBER" (A) : . MEMBER (J)



